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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2025

In the matter of:

Shri Hemant Singh Gonia & Others ... Applicant
Vs
State of Uttarakhand & Others ... Respondents

RESPONSE AFFIDAVIT ON BEHALF OF PRINCIPAL
SECRETARY, DEPARTMENT OF ENVIRONMENT
CONSERVATION AND CLIMATE CHANGE, GOVERNMENT
OF UTTARAKHAND, DEHRADUN, IN COMPLIANCE OF
DIRECTIONS PASSED BY THE HON'BLE NATIONAL GREEN
TRIBUNAL VIDE ITS ORDER DATED 09.07.2025.

I, Kahkashan Naseem, aged about 44 years, D /o Late Sri Abdul
Sattar Ansari, presently posted as Additional Secretary,
Department of Environment Conservation and Climate

Change, Government of Uttarakhand, Dehradun, do hereby

and circumstances of the case and am, therefore, fully

competent and authorised to affirm and submit this
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before this Hon’ble Tribunal. The present affidavit is being
filed in due compliance with the directions issued by this
Hon’ble National Green Tribunal vide its order dated

09.07.2025 in the aforementioned Original Application.

That the principal grievance of the applicant, are herein

as follows:

“In the Bhawali area of Nainital district of Uttarakhand,
there is Shipra north flowing river, which flows through
Kainchi Dham temple to Khairna. People have illegally
occupied the banks of this river and built hotels and
houses. The sewer pipes of their houses have been laid on

the river. A lot of dirt is being generated. It is not worth

~ seeing or standing there. Whereas, as per order of the

Ministry of Environment, Government of India there should

+ not be any house, hotel, temple, mosque, church within

150 meters of the river. This river has a lot of importance.
It has also been written about it in the scriptures. You can
fnspect this river at Bhawali market. The Municipal
Pollution Department just serves the purpose by giving
notices to them. This is what happens every time. There is
no one to look after it. Especially, there is so much dirt on
the river from Bhawali to below Kainchi Dham temple.
There is no one to look after it. Here also, shops have been

built on the banks of the river in front of the temple. Their

4‘
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sewers are also going towards the river, to whom notices
were given, which is not the rule. This is absolutely true
that from this very river's water, Neem Karoli Maharaj
made prasad and served to the devotees when the ghee
got finished and the shopkeepers here are robbing people
by unusual hotel rent, food, breakfast and lunch as per
their wish. Many people are cheating people by making
fake ID of Neem Karoli Maharaj ji. Kainchi Dham Trust

neither gets the river cleaned nor takes any action while

~ offerings of worth crores of rupees are made here. This
\river is getting polluted, photo and video we are collecting

| 4 and sending to you. Action should be taken on this in

public interest. This is absolutely true and this place
should be inspected by the Environment Ministry of
Government of India, NGT.

Every year crores of rupees are spent by the government
to improve this river. Many quintals of garbage are
removed by social workers through continuous cleanliness
drives in this river. The district administration, municipal
corporation, district environment department do not pay
any attention to this. This matter has been going on for the
past several years. There is no one to look into it. Please
take the trouble of immediately filing a complaint with the
NGT department and taking action. The local people will

always be grateful to you for this noble work”
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That this Hon’ble Tribunal, in view of the environmental
concerns raised in the application, was pleased to
constitute a Joint Committee comprising officers
authorized by the Uttarakhand Pollution Control Board
and the District Magistrate, Nainital, with a direction to
undertake site visits, examine the grievances of the
applicant, associate the applicant and the project
proponents, verify the factual position, and suggest
remedial measures. The said Committee was required to
submit its report through the Uttarakhand Pollution

Control Board, which was made the nodal agency. The

relevant paragraphs of the said order are herein as

-follows :

k6. In view of the environmental questions involved in the

case, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and
suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of officers duly
authorized by UKPCB and District Magistrate, Nainital and
direct the same to meet within two weeks, undertake visits
to the site, look into the grievances of the applicant,
associate the applicant and representative of the
concerned project proponents, verify the factual position
and suggest appropriate remedial action. The UKPCB will

be the nodal agency for coordination and compliance.

4’
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7. Report of the Joint Committee may be filed by UKPCB

within one month.”

The office of the deponent in compliance of the order,
issued a notice to all the concerned authorities, i.e. the
District Magistrate, Nainital; Executive Officer, Nagar
Palika Parishad, Bhawali; and Member Secretary,
UKPCB, Dehradun, to file a detailed report in compliance
of the order dated 09/07/2025 of the Hon’ble NGT. A
copy of the said circular notice dated 31/07/2025 and
13/08/2025 has been annexed herewith and marked as

Annexure A for the kind perusal of the Hon’ble Tribunal.

That in compliance with the directions of this Hon’ble

- Tribunal, the Joint Committee first and foremost

contacted the applicant Hemant Singh Gonia, but the

| » @pplicant did not turn up to visit the site at the time of

the inspection due the reason well known to him.

That the inspection of the concerned site was duly carried
out on 18.08.2025. The Joint Inspection Report was
subsequently prepared and submitted through the nodal
agency. A true copy of the said Joint Inspection Report is

annexed herewith and marked as Annexure B.

%
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6. The report suggests that:-

ii.

1ii.

Every year, a large number of devotees and tourists
visit the Bhawali/Kainchi Dham area, resulting in
increased pressure on local sanitation and waste
management systems. To maintain the quality of the
river and the sanctity of the temple, it is necessary
to establish adequate public toilets at suitable
locations.

Similarly, due to the unexpected rise in solid waste
from the heavy footfall of visitors, sufficient
arrangements for dustbins should be made to
ensure proper collection and segregation of waste.
Further, to manage sewage and effluents generated
in the area, the construction of a Sewerage
Treatment Plant (STP) of appropriate capacity is

required on a priority basis.

7. It is further submitted that in addition, to regulate

ongoing construction activities, the Government of

Uttarakhand, through its Housing Section-2 notification

dated 04.08.2025, has declared the area within a 2 km

radius of Shri Kainchi Dham as a Development Area

under the District Development Authority, Nainital.

8. That the present affidavit is filed in faithful compliance

with the directions of this Hon’ble Tribunal and the facts

stated herein are based upon the records of the Joint

J{
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Committee inspection, departmental records, and

information furnished by concerned authorities.
DEPONENT

VERIFICATION

I, the deponent above named, do hereby verify that the contents

of my above affidavit are true and correct to my knowledge and
belief and based upon official records available with me and
information received. No part of it is false and nothing material

has been concealed therefrom.

Verified at Dehradun, Uttarakhand, on this 1% day of
0b 2025,

identified DY %
@w'%i"/ AQ&&*&) DEPONENT
G o P

VDER SINGH \—
o Advocate O
District Dehra Dun (Uttarakhand)
Reg.No.-32254/2025

“his aftiagun
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~ho is igenyy

# Debragyn ;@fy St Mawigl, Naubiyal (c. Opp)
CSp-o8-Jols '

Virender Singp- . ;A



MEXURE A

- 318660  /XXXVIII-1—2025 $-90640

i urrfiear / sid—au

NP,
HEDIT AU,
IR Afaa
IONRGUS 9T |
aar ¥,
1. Rrenfsr, A are |

2. Executive Officer, 77X UTfeTaT ulRyg, 7dred! |
3. WS WfYd, IcREve yguu AgAer 418, <EvIgH |

gafo R Ud Siefary uRads o, dewge: fadid: 2y drg, 2025
fawa— AL &Ra wiftreer § D Jol smdes w@r—290 /2025 2o Rig
B 121 02 s S S R4 . 4 e O e 5 12 B
HeIey,

Suad favgs =nfie doEeR, A gRa miReve, 78 el &
ey 3T 18.07.2027 @ B ¥ Her=d AT @_d U 93 I8 Hed &l
e gom & f& Huar weTa qo SdeT W@IT—290 /2025 g Rig AT #
uriRd s faid 09.07.2025 drurermel rum—ag+ fawrr | wfad qifod
AT / IRAT Uh A8 & R A Pl U A T HE P |

U _Hol_3Mded # 3rTell gAars faAis 18.08.2025 @ fud BN &
gftera smus! arfddra ears N snfda 2|

ol —a2uR |
WIS,
Digitally signed by
Kahkashan Naseem
Date: 31-07-2025 o
16:56:35 (PEHm )
IR FHq|

1

File No ENVI-CNGT/NGT/6/202%-XXXVIll-1-Environment Conservation and Climate Change Department (Computer No. 90640)
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s Nigad frfleor amear

o AT &RA afdrawv, 7§ fieeh ¥ @fdr Original Application No. 290/ 2025

| yreff sft ¥ Rie W vd omn T S wroy gE oy ¥ wiRa kY e 09
| SE, 2025 B AU # Rren afH wevew, e @ wRw W& 70/ WHA
e/ 2025 Rl 22 Joimd, 2025 B g WAVl F Wgaw witw ¥Y ST WY Wi

T gR1 RIS 18 3R, 2025 B R 7y @1 wgar Préeror fsar wan, sirear A

-
AT sy R afdrev, o Rl grr Ri® 09.07.2026 B GIRA A B
waTdY oY fAeraq &

“In View of the environmental questions involved in the case, we also consider it appropriate
that a Joint Committee be constitued to verify the factual position and suggest appropriate remedial
action. Accrodingly we constitute a Joint Committee comprising of officers duly authorized by UKPCB
and District Magistrate, Nainital and direct the same to meet within two weeks, undertake visits to
the site, look into the grievances of the applicant, associate the applicant and representative of the
concerned project proponents, verify the factual position and suggest appropriate remedial action.
The UKPCB will be the nodal agency for coordination and compliance.”

Report of the Joint Committee may be filed by UKPCB within one month.

List on 29.08.2025 for further consideration.
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4. R o, A g el anfor de W e/ R T @
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Parameter Sampling Location Designated best use
(DBU)water 15:2206
1- Near nainital 2- Near Forest guest 3- Near Sai mandir Quality class - B
bank ramgarh house kanchi dham Kanchi dham
road bhowali (measured Value) (Measured Value)
(Measured Value)
pH 747 7.60 7.39 6.5-8.5
DO(mg/itr) 6.2 72 6.8 5.0min
BOD (3 days 24 <2.0 2.0 3.0
At 27°C)
| (mg/itr)
Total coliform 140 80 110 500
(MPN/100ml)
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Item No. 02 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 290/2025

Hemant Singh Gonia and Others. Applicants
Versus

State of Uttarakhand & Ors. Respondents

Date of hearing: 09.07.2025

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

CORAM:
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants: None for the Applicants.

ORDER

1. The Applicants- Hemant Singh Gonia and other residents of Hira

Vihar, Kenal Road, Malla Gorakhpur Tikonia, Haldwani, Nanital,
Uttarakhand have sent present letter petition dated 03.03.2024 to this
Tribunal, which has been treated and registered as O.A. No. 290/2025.
P s
(/] R
"\ “applicant is reproduced as follows:-
1

The relevant part of the letter petition enumerating grievances of the

“RwT - dAdar 3 & saredt Ry 3o7 aRA 78 sarah @ v
grF FRY AT J&F J9f gRT ZRT v & gaw F

X t% X X
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@ ¥ A FIm i W pe A Y ¢ s aabmer # SR
mwwmmnwamr#a%aawgammqﬂwwm
RIS Y AfRSTE PRSI Y gl arfee g@ adt a7 agar #wea & orl
# ot swF ar # frar ar § sEneh IR W I FF FE 7T AR
P HBd § AR GIABT GZT RHTT GRT @il e FG AR dwW
AT @ A & & aw I par & FE dwA aer Al ¢ @
sarelt & daw S urm ART & A A av saA AE ¢ THT M FE
a@A arenr J¢ & TET W M HRY & e Jd) et g e & aF
& g7 Hav st @ #F ww ar @ E AR AT R 3w ar it RaH
el & st 73 @ B AF PN FERIGT St GRT H GeA @l @ A 7
U THIE JAH el @t RY av 2 IF I Regpd H 7 & IR T6T
& GHIAGR AFAHA glee RRTAr St FRAT ITHRE TG TART FIT
F qe @ & FE o grr HFr BN FERIT S B GAl HFF TAT
it @& sar s wEr § F o gwe a1 @ qerE awvaar & @ #H I
a1 & @ srtarg Fver & Ty IET O WIS YT T TSI Fr & SE-
S7TE 37 aar # T @t @ & S wiet hiRT Haw T W HST
¥ 3w W TaRT & A7 sRarE & Fv Ig @ Repa HF & IR
W STIIE BT GAROT HIATTT HRA PR TS gRT Asmor s sre
FVER ZRT &% T Fwist v 37 F3 H EF awA & f@Av @ Ay G
8T & g fmar 7 # wARTTRIAAT GRT FF G 3 FAqT GT FAMNAR FICOAT
 HATT qerET FE Paw FI [Fwer gF & S wurga FIR afesr
fSrar gafaRor RHET 57 G @iF I ¢ A IE HHAGT T aut &
37 76T & PiF dwA aren F@ & PUAT FH G G vASAer s
g5t a7 FRarE F HAT #H T BT FE HFCN FH gAT B

Q) EWD’ ’&“'“‘* X/ & e ST AT HTE FAUT HHRT R
o//)- $Q,
OF W/
=3,

English translation by the Registry of the relevant part of the letter

petition quoted above reads as under:-

“ Subject: Regarding pollution of Shipra North flowing River from
Bhawali to Kainchi Dham Temple Khairna in Nainital district by people.

X X X X

The humble request is as follows, in the Bhawali area of Nainital district of
Uttarakhand, there is Shipra north flowing river, which flows through
Kainchi Dham temple to Khairna. People have illegally occupied the banks
of this river and built hotels and houses. The sewer pipes of their houses
have been laid on the river. A lot of dirt is being generated. It is not worth
seeing or standing there. Whereas, as per order of the Ministry of

f
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Ry

every time. There is no one to look after it Especially, there is so much dirt ~
on the river from Bhawali to below Kainchi Dham temple. There is no one
to look after it. Here also, shops have been built on the banks of the river in
front of the temple. Their sewers are also going towards the river, to whom
notices were given, which is not the rule. This is absolutely true that from
this very river's water, Neem Karoli Maharaj made prasad and served to the
devotees when the ghee got finished and the shopkeepers here are robbing
people by unusual hotel rent, food, breakfast and lunch as per their wish.
Many people are cheating people by making fake ID of Neem Karoli
Maharaj ji. Kainchi Dham Trust neither gets the river cleaned nor takes any
action while offerings of worth crores of rupees are made here. This river is
getting polluted, photo and video we are collecting and sending to you.
Action should be taken on this in public interest. This is absolutely true and

this place should be inspected by the Environment Ministry of Government
of India, NGT.

Every year crores of rupees are spent by the government to improve this
river. Many quintals of garbage are removed by social workers through
continuous cleanliness drives in this river. The district administration,
municipal corporation, district environment department do not pay any
attention to this. This matter has been going on for the past several years.
There is no one to look into it. Please take the trouble of immediately filing
a complaint with the NGT department and taking action. The local people
will always be grateful to you for this noble work.”

4. Prima facie the averments made in the application raise substantial

T questions relating to environment arising out of the implementation of the

Secretary, Environment Department, Government of Uttarakhand, (2)
District Magistrate, Nainital, (3) Nagar Palika Parishad, Bhawali through

its Executive Officer and (4) Uttarakhand Pollution Control Board (UKPCB)

through its Member Secretary who are impleaded as respondents no. 1 to

4. The Registry is directed to prepare and attach memo of parties to the

/
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6.  Inview of the environmental questions involved in the case, we also
consider it appropriate that a Joint Committee be constituted to verify the
factual position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of officers duly authorized by
UKPCB and District Magistrate, Nainital and direct the same to meet within
two weeks, undertake visits to the site, look into the grievances of the

applicant, associate the applicant and representative of the concerned

project proponents, verify the factual position and suggest appropriate

remedial action. The UKPCB will be the nodal agency for coordination and

compliance.

v 48 Report of the Joint Committee may be filed by UKPCB within one
!

month.
8. List on 29.08.2025 for further consideration.

9. A copy of this order be sent to the Member Secretary, UKPCB and

D1stnct Magistrate, Nainital by email for requisite compliance.

- ‘__._—_..__

" District Depy 3l i (.j}'
* Reg.No,.3 )L;‘"«‘J g Arun Kumar Tyagi, JM
Exp. L. 13012030, </
S

Dr. Afroz Ahmad, EM

July 09, 2025
Original Application No. 290/2025

f/
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of_ Report Code _ Date of Issue
Surface Water Analysis W-180825-012 23/08/2025
ISSUED TO: _ M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand
Sampling & Analvsis Data
Sample Description : Surface Water
Sampling Location : Shipra River, Near Nainital Bank, Ramgarh Road Bhowali, District- Nainital
Sample Quantity : 2.0 Ltr.+ 500 ml y
Sample Collected By : Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample DrawnOn - : 18/08/2025
Sample Received On : 18/08/2025
Analysis Duration ¢ 18/08/2025 to 23/08/2025
Sample Marking & Packing : Plastic+ Glass Bottle (SW)
RESULTS
S.No. | Parameter Units Test Method Results
T |pH . 1S:3025(Part-11) 747
2. Temperature e 18:3025(Part-9) 16.0
3. | Turbidity NTU | 15:3025(Part-10) “Clear
4. | Electric Conductivity @25°C | pS/em | 1S:3025(Part-14) 284.0
5. Sulphate (SO4) mg | 15:3025(Part-24) 55
6. | Nitrate (NO3) mgl | 15:3025(Part-34) 0.41
7. | Total Hardness (as CaCO3) mg/l | 18:3025(Part-21) ~176.0
8. (as Cl) mgl | 15:3025(Pant-32) 15.4
9. [ Fluoride (as F) mg/l APHA 4500F 0.26
10. | COD (as 02) mg/t APHA-5220 B 50
11. | lron (as Fe) mg/l 18:3025(Part-53) 0.18
_|...12. | Dissolve Oxygen mg/l | 15-3025(Part-38) 63
/5:\ Est\; Total Dissolved Solid mg/l 1373025(1’!11-16) 182.0
al Suspended Solid mg/l [ 18:3025(Part-17) 65
(3 days a1 27°C) mgll | 15:3025 (P-4d) 73
(as Ca) mg/ | 15:3025(Part-40) 860




| TEST CERTIFICATE!

17. | Magnesium (as Mg) mgl__ | 15:3025(Part-46) | 9.43 -
18. | Arsenic (as As) mg/l | 15:3025(Part-37) | BDL (<0.01) 0.2
19. | Lead (as Pb) mg/l__ | 15:3025(Part-47) | BDL (<0.01) -
20. | Copper (as Cu) mgl__ | 15:3025(Part-42) | BDL (<0.010) —
21. | Zinc (as Zn) mg/l | 15:3025(Part-49) 0.16 —
22. | Manganese (as Mn) mg/l | 15:3025(Part-59) | BDL (<0.010) —
23, | Total Chromium (as Cr) mg/l | 15:3025(Part-52) | BDL (<0.01) -
24. Sodium (as Na) mg/l 1S:3025(Part-45) 2.76 -
25. | Potassium (as K) mg/l__| 15:3025(Part-45) 0.45 -
26. | Total Alkalinity (as CaCOy) | mgll | 15:3025(Part-23) 158.0 —
27.__| Phosphate (as P) mg/l__| 15:3025(Pant-31) | BDL (<0.01) —
28| Nitrite (as NOp) _ mg/l | 15:3025(Pant-34) | BDL (<0.05) —
Microbiological Parameters
29. | Faecal Coliform MPN/100 ml 1S-1622 Absent -
30. | Total Coliform MPN/100ml 15-1622 140 500
Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only,
2. Responsibility of the Laboratory is limited 1o the invoiced amount oaly.

3. This test report will not be generated again, either wholly or in part, without prior writien permission of the laboralory.

4. The test samples will be disposed off after two weeks from the date of  issue of test report, unless until specified by the customer.




\TEST CERTIFICATE |

Test Report of Report Code Date of Issue
Surface Water Quality Analysis W-180825-011 23/08/2025
ISSUED TO: MJS. Uttrakhand Pollution Control Board.

ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

Sample Description ¢ Surface Water
Sampling Location : Shipra River, Guest House Near Forest Kainchi Dham, District- Nainital
Sample Quantity : 2.0 Ltr#+ 500 ml
Sample Collected By - ' : Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Drawn On . : 18/08/2025
Sample Received On & 18/082025
Analysis Duration : 18/08/2025 to 23/08/2025
Sample Marking & Packing : Plastic+ Glass Bottle (SW)
RESULTS
S.No. | Parameter Units Test Method Results Standards as Per
18:2296 Class-B Limits
T pH . 15:3025(Part-11) 7.60 6.5-8.5
2. Temperature s > 1S:3025(Part-9) 15.0 .
3, .| Turbidity NTU | 15:3025(Part-10) Clear . —~
4. Electric Conductivity @25°C | pS/em | 18:3025(Part-14) 172.0 o
3 Sulphate (SO4) mgl | 1S:3025(Part-24) a5 -
6. | Nitrate (NO3) mg/l | 15:3025(Pant-34) 0.27 -
7. | Total Hardness (as CaCO3) mgl__ | 15:3025(Part-21) 116.0 <
8. oride (as Cl) mgl | 15:3025(Part-32) 438 —
9. | Fluoride (as F) mg/l APHA 4500F 0.12 15
10. | COD (as 02) mg/l APHA-5220 B 5.0 -,
11. | Iron (as Fe) mg/l | 1S:3025(Part-53) | BDL (<0.1) —
12. | Dissolve Oxygen mg/l | 15-3025(Part-38) 7.2 50 Min
A3 . otal Dissolved Solid mg/l 18:3025(Part-16) 110.0 g
T4 | Total Susp id mgl | 15:3025(Part-17) 70 —
15, | BOD (3 days at 27°C) mg/l IS:3025 (P-44) 2.0 30
cium (as Ca mg/l 15:3025(Part-40) 78.0 -




17.

Magnesium (as Mg) mg/l | 15:3025(Part-46) 19.11 =
18. | Arsenic (as As) mg/l | 1S:3025(Part-37) | BDL (<0.01) 0.2
19. | Lead (as Pb) mg/l__| 15:3025(Part-47) | BDL (<0.01) e
20. | Copper (as Cu) mg/l__| 15:3025(Pan-42) | BDL (<0.010) o
21. | Zinc (as Zn) mg/l | 15:3025(Part-49) | BDL (<0.10) —
22. (asMn) _ mg/__| 15:3025(Part-59) | BDL (<0.010) -
23. | Total Chromium (as Cr) mg/l__| 15:3025(Part-52) | BDL (<0.01) -
24, Sodium (as Na) mg/l 18:3025(Part-45) | BDL (<1.0) —
25. | Potassium (asK) mgl__| 15:3025(Part-45) | BDL (<1.0) =
26. | Total Alkalinity (as CaCOy) mgl | 15:3025(Part-23) | 120.0 —
27. | Phosphate (as P) ‘mg/l__| 15:3025(Part-31) | BDL (<0.01) —
28 | Nitrite (as NO;) mgl__| 15:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters
29. | Faecal Coliform MPN/100 ml S-1622 Absent i
30.__ | Total Coliform MPN/100m IS-1622 80 500
Notes:

1. The results given above are related to the tesied sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limiled to the invoiced amount only.
3. This test report will not be generated again, cither wholly or in part, without prior written permission of the laboratory.




"nalyzing foran Assu
fupie

Test Report of Report Code Date of Issue
Surface Water Quality Analysis W-180825-010 23/08/2025

ISSUED TO: MJS. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

: Sampling & Analysis Data
Sample Description : Surface Water
Sampling Location : Shipra River, Near Sai Mandir, Kainchi Dham, District- Nainital
Sample Quantity : 2,0 Ltr.+ 500 ml
Sample Collected By - Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample Drawn On ¢ 18/08/2025
Sample Received On . : 18/08/2025
Analysis Duration : 18/08/2025 to 23/08/2025
Sample Marking & Packing i Plastic+ Glass Bottle (SW)

RESULTS

S.No. | Parameter Units Test Method Results Standards as Per
; T e 18:2296 Class-B Limits
1 pH - 18:3025(Part-11) 7.39 6.5-8.5
2. Temperature 6 18:3025(Part-9) 18.0 —
3. Turbidity NTU 1S:3025(Part-10) Clear ==
4 Electric Conductivity @25°C | uS/em | [S:3025(Part-14) 258.0 ey

5. Sulphate (SO4) mg/l 18:3025(Part-24) 6.2
6. Nitrate (NO3) mg/l 1S:3025(Part-34) 0.38
7. | Total Hardness (as CaCO3) mg/ | 15:3025(Part-21) 164.0
§ | Chioride (as CI) meil | 15:3025(Part-32) 12.0
9. | Fluoride (asF) | med APHA 4500F 0.36
10. | COD (as 02) mg/l APHA-5220 B 6.0
11. | Iron (as Fe) mg/l 18:3025(Part-53) 0.12
12. | Dissolve Oxygen mgl | 1S-3025(Part-38) 68
T13. .| Total Dissolved Solid mgl | 15:3025(Part-16) 165.0.

Total Suspended Solid mg/l | 15:3025(Part-17) 58
"BOD (3 days at 27°C) mg/l 18:3025 (P-44) 20
RCalcium (as Ca) mgAl | 15:3025(Part-40) 92.0




U‘EST CERTIFICATE |

17. | Magnesium (as Mg) m 15:3025(Part-46) 16.03 —
18. | Arsenic (as As) mﬂ |s:3025(s@m-31)_ BDL (<0.01) 02
19. | Lead (as Pb) mg/l | 15:3025(Part-47) | BDL (<0.01) -
20. | Copper (as Cu) mg/l__| 15:3025(Part-42) | BDL (<0.010) -
21. | Zinc (as Zn) mg/l 1S:3025(Part-49) 0.14 —
22. | Manganese (as Mn) mg/l | 15:3025(Part-59) | BDL (<0.010) —
23. | Total Chromium (as Cr) mg/l__| 15:3025(Part-52) | BDL (<0.01) —
24. | Sodium (as Na) ‘mg/l__| 15:3025(Part-45) 1.40 —
25. | Potassium (as K) mg/l | 15:3025(Part-45) 0.21 -
26. | Total Alkalinity (as CaCOy) | _mg/l | 15:3025(Part-23) 146.0 —
27.__| Phosphate (as P) mg/l__| 15:3025(Part-31) | BDL (<0.01) —
28| Nitrite (as NO,) mg/l__| 15:3025(Part-34) | BDL (<0.05) =
Microbiological Parameters &
29. | Faecal Coliform MPN/100 ml 1S-1622 Absent —
30. | Total Coliform MPN/100ml 15-1622 110 500
Notes:

1. The results given above are related o the tesied sample, a3 received & mentioned parsmeters. The customer asked for the above tests caly.

2. Responsibility of the Laboratory is limited to the invoiced amount only.
m“mmumhwmdmwyuhmwm”mmdhm

4. The test samples will be disposed off after two weeks from the date of  issue of test report, unless until specified by the customer.
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\'TEST CERTIFICATE

Test Re

Report Code

Date of Issue

Surface Water

Analysis

W-180825-011

23/08/2025

Sample Description

Sampling Location

Sample Quantity

Sample Collected By
Drawn On

Sample Received On

Analysis Duration

Sample Marking & Packing

Sampling & Analysis Data
: Surface Water
: Shipra River, Guest House Near Forest Kainchi Dham, District- Nainital
: 2.0 Ltr.+ 500 ml
: Yogesh Rawat MA, UKPCB & C, B. Joshi MA, UKPCB
: 18/08/2025

: 18/08/2025

: 18/08/2025 to 23/08/2025
: Plastic+ Glass Bottle (SW)

ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

RESULTS
S.No. | Parameter Units Test Method Results Standards as Per
4 _ 18:2296 Class-B Limits
1. pH a 18:3025(Part-11) 7.60 6.5-8.5
3. | Temperature T 15:3025(Part-9) 15.0 =
3. .| Turbidity NTU | 18:3025(Part-10) Clear - .
7 | Eleciric Conductivity @25°C | uS/km | 15:3025(Part-14) 172.0 -
5. | Sulphate (SO4) mgAl | 15:3025(Part-24) a5 e
6. | Nitrate (NO3) mgll | 15:3025(Part-34) 027 —
7. | Total Hardness (as Cac0O3) | mgA | 15:3025(Pant-21) 116.0 —
8| Chioride (as Cl) mgh | 18:3025(Pant-32) a8 —
9. Fluoride (as F) mg/l "APHA 4500F 012 T3
10. | COD (as 02) mg/l APHA-5220 B 5.0 =
T1. | iron (as Fe) mgl | 15:3025(Part-53) | BDL (<0.1) .
T2, | Dissolve Oxygen mgA | 1S-3025(Part-38) 72 5.0 Min
13. | Total Dissolved Solid mg/l | 15:3025(Part-16) 1100 -
Total Suspended Solid mg/l | 15:3025(Part-17) 30 i
BOD (3 days at 27°C) mgA | 15:3025 (P-44) 20 0
T Calcium (as Ca) _ mg/l | 15:3025(Part-40) 780 - =




| TEST CERTIFICATE

17. | Magnesium (as Mg) _ mg/l__| 15:3025(Part-46) | 19.11 —
18. | Arsenic (as As) mg/l__| 15:3025(Part-37) | BDL (<0.01) 02
19. |Llead(asPb) mg/l__| 15:3025(Part-47) | BDL (<0.01) —
20. | Copper (as Cu) mg/l__ | 15:3025(Part-42) | BDL (<0.010) —
21. | Zinc (as Zn) mgl | 15:3025(Part-49) | BDL (<0.10) —
22. | Manganese (as Mn) _ I5:3025(Part-59) | BDL (<0.010) —
23. | Total Chromium (as Cr) mg/l__| 15:3025(Part-52) | BDL (<0.01) -
24. | Sodium (asNa) _ mg/__| 15:3025(Part-45) | BDL (<1.0) -
25. | Potassium (asK) mgl | 15:3025(Part-45) | BDL (<1.0) -
26. | Total Alkalinity (asCaCO;) | mgd | IS:3025(Part-23) | 120.0 —
27. | Phosphate (as P) mgl__ | 15:3025(Part-31) | BDL (<0.01) —
28| Nitrite (as NO;) mg/l__| 15:3025(Part-34) | BDL (<0.03) —
Microbiological Parameters
29. Faecal Coliform MPN/100 ml 1S-1622 Absent —
30. | Total Coliform MPN/100ml 1S-1622 80 500
Notes:

1. The results given above are related to the tesied sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be generated again, either wholly or in part, without prior writien permission of the laboratory.
4. The test samples will be disposed off afler two weeks from the date of  issue of test report, unless until specified by the customer.
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\TEST CERTIFICATE

| Test Report of

Report Code

Surface Water Quality Anal

W-180825-010

Sample Description
Sampling Location

Sample Quantity

Sample Collected By
Sample Drawn On

Sample Received On
Analysis Duration

Sample Marking & Packing

ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

Sampling & Analysis Data

: Surface Water
. Shipra River, Near Sai Mandir, Kainchi Dham, District- Nainital
: 2.0 Ltr#+ 500 ml
: Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
: 18/08/2025
+ 18/08/2025
: 18/08/2025 to 23/08/2025

: Plastic+ Glass Bottle (SW)

[ RESULTS
S.No. | Parameter Units Test Method Results Standards as Per
: ' | 18:2296 Class-B Limits
1 pH g 15:3025(Part-11) 7.39 Bl 65-85
2. Temperature b 15:3025(Part-9) 18.0 -
3. Turbidity NTU | 1S:3025(Part-10) Clear v
4. | Electric Conductivity @25'C | uS/em | 1S:3025(Part-14) 258.0 -
5. Sulphate (SO4) mgh | 15:3025(Part-24) 6.2
6. | Nitrate (NO3) mgl | 15:3025(Part-34) 0.38
7. | Total Hardness (as CaCO3) mgh | 15:3025(Part-21) 164.0
8 Chloride (as Cl) mg/l | 15:3025(Part-32) 2.0
9. | Fluoride (asF) mg/l APHA 4500F 0.36
10. | COD (as O2) mg/l APHA-5220 B 6.0
11, | Iron (as Fe) mg/l | 18:3025(Part-53) 0.12
2. | Dissolve Oxygen mgl | 15-3025(Par38) )
13. /| Total ved Solid mg/ | 15:3025(Part-16) 165.0 -
T4, [ To pended Solid mgh | 15:3025(Part-17) ]
15. | BOD (3 days at27°C) mgd | 15:3025 (P-44) 2.0
76, Calcium (as C8) mgl | 1S3025(Pard0) | 920

f{ .,JI(_ \: \;\ .
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TEST CERTIFICATE

17. | Magnesium (as Mg) mg/l__| 15:3025(Part-46) | 16,03 —
18. | Arsenic (as As) ‘mgl__| 15:3025(Part-37) | BDL (<0.01) 0.2
19. | Lead (as Pb) mg/l | 15:3025(Pari-47) | BDL (<0.01) -
20. | Copper (as Cu) mg/_| 15:3025(Part-42) | BDL (<0.010) —
21. | Zinc (as Zn) mg/l | 15:3025(Part-49) 0.14 —
22. (as Mn) mg/l__| 15:3025(Part-59) | BDL (<0.010) —
23. | Total Chromium (as Cr) mg/l__| 15:3025(Pant-52) | BDL (<0.01) —
24. | Sodium (as Na) mg/l__| 15:3025(Part-45) 1.40 —
25. | Potassium (as K) mg/l | 15:3025(Part-45) 0.21 —
26. | Total Alkalinity (as CaCOy) mg/l | 15:3025(Part-23) 146.0 —
27. | Phosphate (as P) mg/l | 15:3025(Part-31) | BDL (<0.01) —
28 | Nitrite (as NO;) mg/l__| 15:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters i
29. | Faecal Coliform MPN/100 ml 1S-1622 Absent o
30. | Total Coliform MPN/100ml 1S-1622 110 500
Notes:

| The results given sbove are related o the tested sample, a4 received & mentioned parameers. The cusiomer asked for the above tests only.

1mﬁluydhumtlw»mhwbdwuly. ;
3. This test feport will not be generaied again, either wholly of in part, without prior writien permission of the laboratory.
4.mumwmuwwwmmmmmd issue of test report, unless until specified by the customer.
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TEST CERTIFICATE |
‘ — 3‘*“““’?“" , Report Code Date of Issue
S ater W-180825-012 "~ 23/0872025
TO: ; MUS. Uttrakhand Pollution Control Board.
ADDRESS: Avm-Vllm Colony, Haldwani, Distt-Nanital, Uttarakhand
~ Sampling & Analysis Data
Sample Description : Surface Water
Sampling Location - : Shipra River, Near Nainital Bank, Ramgarh Road Bhowali, District- Nainital
Sample Quantity : : 2.0 Ltr.+ 500 ml .
Sample Collected By - : Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample Drawn On + 18/08/2025
Sample Received On : 18/08/2028
Analysis Duration : 18/08/2025 to 23/08/2025
Sample Marking & Packing : Plastic+ Glass Bottle (SW)
RESULTS
S.No. | Parameter Units Test Method Results Standards as Per
. M : | 18:2296 Class-B Limits
1. pH - 15:3025(Part-11) 747 6.5-85
;3 Temperature b 1S:3025(Part-9) 16.0 =
3. Turbidity NTU 15:3025(Part-10) Clear o
7 Electric Conductivity pS/em | 18:3025(Part-14) 284.0 -
Sulphate (SO4) mg/l 1S:3025(Part-24) 5.5 =
"Nitrate (NO3) mg/l 15:3025(Part-34) 0.41 pe=y
Total Hardness (as CaC03) | mg/l | 1S:3025(Part-21) 176.0 i
oride (as CI T mgl | 15:3025(Pant-32) 154 e
Fluoride (as F) | mg/l APHA 4500F 0.26 1.5
COD (as 02) mg/t APHA-5220 B 6.0 -~
Tron (as Fe) mg/l | 15:3025(Pan-53) 0.18 o
Dissolve Oxygen mg/l 18-3025(Part-38) 6.2 50 Min
Tota) Dissolved Solid mgA | 15:3025(Part-16) 182.0 .
Total Suspended Solid mg | 15:3025(Part-17) 6.5 -
"BOD (3 days 8t 27C) _ mg/l | 15:3025 (P-44) 24 30
[ Calcium (as Ca) mgl | 15:3025(Part-40) %0

/\§




17. | Magnesium (as Mg) mgil__ [ 15:3025(Part-46) 9.43 e
18. | Arsenic (as As) mg/l | 15:3025(Part-37) | BDL (<0.01) 0.2
19. | Lead (as Pb) “mg/l__| 15:3025(Part-47) | BDL (<0.01) —
20. | Copper (as Cu) mg/l__| 15:3025(Part-42) | BDL (<0.010) -
21. | Zinc (as Zn) mg/l__| 15:3025(Part-49) 0.16 -
22. | Manganese (as Mn) mg/l__| 15:3025(Part-59) | BDL (<0.010) —
23. | Total Chromium (as Cr) mg/l__ | 15:3025(Part-52) | BDL (<0.01) —
24. | Sodium (as Na) mg/l__| 15:3025(Part-45) 2.76 -
25. Potassium (as K) mg/| 1S:3025(Part-45) 0.45 —-
26. | Total Alkalinity (as CaCOy) mg/ | 15:3025(Part-23) | 158.0 -
27. | Phosphate (as P) mg/__| 15:3025(Part-31) | BDL (<0.01) .
28 | Nitrite (as NO;) “mg/l__ | 15:3025(Part-34) | BDL (<0.05) -
Microbiological Parameters
29. Faecal Coliform MPN/100 ml 1S-1622 Absent =t
30. | Total Coliform MPN/100ml 1S-1622 140 500
Notes:

I,MMjmmmMmmMmhamlmlmmmmw“hh%mm&
2. Respoasibility of the Laboratory is limited 1o the invoiced amount only. .
3. This test report will not be generated again, cither wholly or in pant, without prior writien permission of the laboratory.

4. The test samples will be disposed off after two weeks from the date of imnofumwmﬁlmw“w
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o DETAILED PROJECT R EPORT U’I-Q/Q('M_IDIIAM SEWERAGE SCHEME

w

CHAPTER 1.  SALIENT FEATURES
VT T N ! i . —
| No. | Farticulars Details - THENEN
| 1 Name of Project: j__ ; :Kaln-;l;i -l_)-t;;r‘n-.‘é;werage Scheme _H‘
i 3_ Area/ Block/ District : Ka-iurEhiMDhan:I‘Betalghau_l;la'inltar T .
| 3 |laviong 29°25'17.41"N & 79°30'46.29"E
| 4 | Villages Included : Niglat Talla & Niglat Malla e
| Population Base Year-2026 | Mid Year-2041 | Design Year - 2056
i | Permanent 1028 1210 1424
Institutional / Tourist i 7012 < 8256 9719
| Total 8040 9466 11143 J
i ' House Hold Base Year - 2026 -
l. : | Total HSC 256
| Ex. HSC Retained 0 >
| . Proposed HSC 256 A |’
| Village wise Population Base Year-2026 | Mid Year-2041 | Design Year - 2056 |
| Including Institutionai & Sewage Sewage Sewage
| Tourist(Pop.) & Sewage | pop. | Discharge | Pop. |Discharge | Pop. | Discharge
‘. Discharge (SD) in MLD in MLD in MLD
‘l Niglat Talla 7.473 0.81 8,798 095 | 10357 | 1.12
|| igtat Malia 568 0.06 668 0.07 787 | 008
i Total: | 8,040 0.9 9,466 1.0 1143 1.2
k-_T Proposal
8 | Sewerage Zone of Kainch! Opaim snc ety seugu GRS POURPhY
:*- | Sewage Treatment Plant 1
| 9 | Existing: Nil
| ' Proposed: 1,0 MLD STP proposed in this proposal
% o !rs;ewage Pumping Station
i Proposed: No SPS is required
11 | Details of SewerNetwork | R
el Exﬁng Pipe: | Nil £l ] )i g
1Propo=_ed | _t_j ST
Type of Pipe —oworppeinmm | fangiotpipeinm
! rmn 8426 2
200 mm LT -
. ...
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ST b DETAILED PROJECT REPORT OF KA

'YJ“MM SEWERAGE SCHEME

A SRRREe s - e
7| No. TR Details '
| Road Cutting & | — .________.___-__—————-\
. Reinstatement 2 B i
12 BM/S.DB.C. Road "Length - 4292 m & Area - 6834.79 sqm el
\ _.CC Road Length - 1768 m & Area - 2420.92 sqm |
13 “Operator Room with Toilet 1 i 1
Bhadis ; CRERSTRRRGNT A g proposed at proposed STP. |
& a4 —
' 14 | Boundary wall and Gale [136.4 m of Boundary wall and Gate with RCC Retaining Wall |
Rl s A . for the protection of STP el
om - 16m- [ 30m-! 45m- |6Om- 7.5m- |

! Depth wise Proposed Pipe m om
| o5 v 6 '3 Pl 15m | 30m | 45m | 60m | 7.5m __ 9.0m |
| 1§ 150 mm : T— 5,261 \ a02 263 K 3 : = |
- 200 mm | 1830 | 28 3 : e R
| Total: | 7,091 | 930 263 : St st
r | Proposed Manhole Size Nos. =
5 o 0.9m 396 1
TS l 1.5m 10 J
; 09m 57 |
R.C.C. MH 12'm 13 j
e 1.5m 9 '
| Total ' 519 J
| Details of Manholes - ; : i
17 | Depth wise Om -1.5m i 15m-30m |  3.0m-45m | Total |
| No. of Manholes 445 | 66 [ 18 | s |
T Project Inplementation e e s e
18 | Period 18 Months \
DSR (2023), UJN SOR 2023, PWD SOR 2024-25, PWD Letter |

19 . Schedule of rates followed

(Road Cutting Charges) & SOR (Indian Society.for Trenchless

| | Technology) - }
| Financial Details .
| Work Cost 2,100.11 | Lakh 1
"Deposit (Charges of PWD/ 946.28 | Lakh R s -y
_UKPCL) e
1 20 ‘ Sub Total 2,446.36 | Lakh by
Contingencies i 77.99 | Lakh B
|  Total: 2,624.35 | Lakh
272.26 | Lakh -1
Grand Total: 2,796.61 | Lakh i |

G

__MSPIPL
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